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(iii) “ Ii\ accordance w ith the 
provisions o f sub-rule (6) 
o f rule 186 o f the Rules o f 
Procedure and Conduct o f 
Business in the R ajya Sabha,
I  am directed to return 
herewith the Appropriation 
(Railways) No. 3 Bill, 1981, 
w hich was passed by the Lok 
Sabha at its sitting held 011 
the 17th M arch, 1981, 
and transmitted to the R ajya 
Sabha for its recom m enda
tions and to state that this 
House has no recommenda-

y  tions to make to the Lok 
Sabha in regard to the said 
B ill.”  "

1' iv; “ In accordance with the 
provisions of sub-rule (6) 
o f rule 186 o f the Rules o f 
Procedure and Conduct of 
Business in the R ajya Sabha.
I am directed to return 
herewith the Appropriation 
(Railways) No. 4 Bill, 1981, 
which was passed by the 
Lok Sabha at its sitting held 
on the 17LI1 M arch, io8r, 
aucl transmitted to the R ajya 
Sabha for its recommenda
tions and to state that this 
House has no recomm enda
tions to make to the Lok Sabha 
in regard to the said B ill.”

12.07 hrs.

P U B L IC  A C C O U N T S  C O M 
M IT T E E

F o u r t e e n t h  &  S e v e n t e e n t h  
R e p o r t s

SH R I A S H O K  G E H L O T  
(Jodhpur) : I beg to present the 
following Reports (Hindi and English 
versions) o f the Public Accounts 
Com mittee :—

(1) Fourteenth Report on Action 
Taken by Government on the 
recommendations contained

in the Fifty-eighth Report 
(Sixth Lok Sabha) on Diesel 
H ydraulic Locom o lives.

(2) Seventeenth R eport on Action 
T aken by Governm ent on the 
recommendations contained 
in the Seventy-fourth Report 
('Sixth Lok Sabha) on T rack  
Fittings.
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<I n t e r r u p t i o n s )

M r. S P E A K A R  N othin g w ill  
go on record — w ha'ever he says.

( I n t e r r u p t i o n s )

M R . S P E A K E R  : Irresponsib le 
M r. E d uardo  F aleiro.

D R . V A S A N T  K U M A R  
P A N D I T  (R ajgarh) : I have sought 
your p erm iss:on under 115 on the 
question o f  deadly p o :son in th e  
scented strpari.

(Interruptions)

M R . S P E A K E R  : We have
referred  it. W e are try in g  to  get 
the reply.

(Interruptions)

M R . S P E A K E R  : T h is  is not 
the w ay to  do it. H ave you tried  
to read the rule book any tim  ? 
C an you do it ?

(Interruptions)

**N ot recorded.


